o= Y

Central Administrative Tribunal-
Principal Bsnch
C.A. No. &4 of 1908
2h

- :
= ANUARY 2001
New Delhi, datsd this the / (A% .

HON'BLE MR. S.R. ADIGE, VICE CHAIRMAN (A)
HOM'BLE DR. A.

1. Shri Ashok Raj,
S/c Shri Dina Nath,
Ad hoc Assistant,
Employsss’ Provident Fund Organisation,
{Central Office),
14, Bhikaji Cama Placs,
New Delhi.

P

_ Shri Kailash Chand
& ' S/c Shri Sidhanand

Shri K.S. Dubsey,
S/c Shri S.M. Dubey

W

4. Smt. Rita Handa,
W/oc Shri B.8. Hand=z

ri U.D. Pandsy,
/o Shri O.N. Pandey .. Applicants

(By Advocate: Shri B.S. Mainss)
Versus

1 Thgz Central Provident Fund
Commissionsi,
Emplovees Provident Fund Organisaticn,
Central Office,
4 14, Bhikaji Cama Place,
g Hew Delhi.

2. Smt. Sesma Bhatnagar,
Assistant

3. Ehri Kalyan Krishan,
Assistant (Ad hoc),
4. Shri K.C. Rama Moorthy,
Assistant (Ad hoc)
5. Shri Devender Singh, E.O.
g. Shri Sanjesv Gupta, E.O.
7. Shri-Manish Purt. Assistant
8. Shri Sunil Kumar Sharma. Assistart
g. Shri lshwar Dayal, E.O.
10. Shri Ratnama Kurup, Assistant (Ad hoc
1 Shri Robia Banerjes. E.O.

74



2 \\
12. shri Jai Bhagwan, Assistant (Ad hoc)
13. Shri Yogesh Sharma. Assistant
14 Qhri talita Kumar. Assistant
15, Shri J.M. Sharma, Assistant (Ad hoc)
iR Qhri Vishwa Nath Sharma. Assistant (Ad hoc)
17. Shri Subhash Chand, Assistant
ta Smt . Mesna Malik, Assistant {(Ad hoc)
18. Shri Sukbir Singh. Assistant
20, Shri Babu Ram, Assistant
21. Shri Duti Chaﬁd, Assistant (Ad hoc)
27 Km_ Anin Gueta. Assistant {(Ad hoc)
23. Shri A.P. Unni Krishnan,., Assistant
e Shri N PSS Cnssin. UDC
28&. Smt. Poonam Bhutani 11 n
na Shri Kashi Ram. U.D.C.
27. 8hri Narender Kumar. UDC (FM
A @mt . Ratit Bala. UDC (EQ)
29. Shri Ompa! Singh. UDC (EM}
0 Shri Prem Prawesh Solanki
at. Shri Rajesh. UDC (EQ)
32. Shri Satyz Prakash .. Respcndents

(By Advocate: Shri V.S.R. Krishna)

ORDER
S.R. ADIGE, ¥C {(A)
~~
Applicants impugne the final seniority list

of UDCes dated 20.8.97 as on 31.3.97 in Employees
Provident Fund Organisation (Central Office), New

Delhi (Annsxure-A-1), and seek a direction to count

their ad hoc ser#iqe as UDC for the purposes of
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